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Inform' tion has a1 0 been rec i ved that 
.a section' of employees attacked an arrn-

d. Security Guard on duty at the C h 
-Room in the actory Administration Office 
and that the employee snatched the 

. firearm from til Security Guard, threw 
-him out of the window and a aulted him 

. causing mUltiple injuries. It bas also 
been reported that two cartridges of the 

curity Guard' fireaarm were missing. 
~ nsing the t nse ituation, the Manage-
ment declared a lockout with effect from 
6.00 a·.m. on 12th February 1983. TIt\;; 

~ lockout was lifted from 6.00 a . m . 03 
17th February, 1983. The situation is 
'reported to be normal now. 

Production loss due to the 10ckout is 
.~ timated 'at approximatly Rs. 50 lakhs. 
.,During the. period of lockout, the ~m
:ployee are not entjtl~~ to wages. 

upr me Court decl 00 about payment of 
minimum wages 

, 236. SHRI SURA] BHAN: 
SHRI ATAL BIHAR,I 

VAJPAY E: 

Will the Mini ter of LABOUR AND 
REHABILI ATION be plea ed to state: 

(a) whether it is a fact that Supreme 
ourt on September 18 last ecided that 

aking of labour or services for a payment 
le s than the pre cribed ' minimum wages 
was violative of Fundamental right gua-
Tanteed in the Con titution; 

(b) steps taken as the follow-up action; 
nd 

(c) wh ther labour officer ' have been ad-
OJ ed to be alert that in their area labour 

is not paid Ie than the prescribed mini-
mum wage; if 0 upto what level? 

THE MINISTER OF ST~ TE IN THE 
INISTRY OF LABOUR AND REHA-

l3IUTATION (SHRI DHARMAVIR): (a) 
Yes, Sir. The Supreme Court has i sued 

ertain 'directions in th matter. 

(b) and (c) The direction of the up.-
r me Court have been communicated to 
~he a~th~Titi concerned witQ tbe request 
ithat immediate steps may be taken to 
en ure that the pTovi ion of the labour 
laws are strict1y enforced. 

573 LS-2. 

Propo 1 are al 0 under consideratioa 
for amendment of tbe Minimum. Wages 

< Act inter-alia to make penalty provi ions , ' -more det rrent. 

Coal J'e erves Ill>- BirJJhum, We Be 

+237. sl-nu IREN -GHOSH: Will the 
Miinster of 'ENERGY be pleased. to state: 

.' (a) whether coal 'resources hav~ been 
found in Birbhum distriCt of West Bengal; 

· (b) if so. what is the amount of re-
· erves and the place where 1t ha been 
found; 

(c) has a Super-Thermal Plant been pro-
po ed .to be built there; . 

(d) ha the' work begun; and 

(e) · when will it be completed? 

THE MINISTER OF ENERGY (SHU 
P. SHIV SHANKAR): (a) Yes, Sir. 

(b) Preliminary inve tigations in Kasta .. 
' Jaydev-Kh'agra and Dewanganj-Hari ingha 
are in Birbhum Di trict have bown 
pO " ible re erves of 840 million tonnes. 
Further detailed exploration has to be done 
,to arrive at more r liable quan.titative 
asse ' ment of reserve . 

(c) to (c) There is a propo al of NTPe 
to et up a Thermal Power Station in 
Birbhum di trict in We t Bengal. The 
· feasibility of project has not yet been esta-
blished. 

Import of en.de oil 

, !~23. H '( ANAT KUMAR MAN. 
DAL: Will the Mini ter of ENERGY be ' 
·plea d to tate: 

(a) whether hi attention ha. been in-
vited ~o a news-item emanatmg -from 
Mexico City, publi hed in the Calcutta 
'Bn in Standarcf dated 18 February. 
1983 that Oil importing developing co In-
tri including India, will face riotls hike 
in the energy price in the coming three 

'year according to the W rld B nk Rep rt 
Agencie; 

(b) whether om Gulf Stat have e~un 
to ell oil at b low official 0 flee 

· to compete with discount offere by otbe 
Members of the e orter roup: and 
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(c) if so, how nelia propo to build 
it tock of oil and make 'pot' purcha es 
and th u con rve it future export earn-
ing '? 

THE MINISTER OF ENERGY (SHRI 
. SHIV SHANKAR: ( ) Y Sir. 

(b) and (c) Press Ttport have appeared 
that recently some Gulf State have offer-
ed some discounts in the spot market. 

It ha been th po icy of Government to 
range . po of crude oil mainly 

through term contracts with nation oil 
,companie of oil exporting countries at 
offici al price in order to en Ul'e proper 
ecurity of uppli even when there is 

8 carcity -of crude oil in the world mar-
ket as has been the case on a number of 
occa iO!ftB. Ove aU this ba proved ad .. 
vantageou also since frequently spot mar-
ket prices have b en higher than official 

lling prices, 

Plan to further increase the domestic 
8t rage capacity of crude oil ar also under 
implementation. 

.Dlmi n natural en rgy 

*239. SHRI RAJNATH SONKAR 
SHASTRI: Will the Miin ter of ENERGY 
be 1 a d to tate: 

(a) what are the detail of the deci ions 
b: ken to meet the challenge posed by the 
dimin hing sources of natural energy in 
the Si th Five Year Plan; and 

(b) progre mad therein1 

E MINISTER OF ENERGY ( HRI 
P. HIV HAN AR): (a) -and (b) The 
Energy trategy for the VIth Plan include 
th following major element : 

(i) Acee1 rated e ploitation of dom s-
tic conventional energy oure . 

(ii) Management of oil demand. 

(iii) romoting energy con ervations. 

(iv) Devel pm nt of new and' renew· 
able energy ource. 

(ii , (iii) and (iv) above contribute to-
w ds m ing th challenge po cd by 
dim'nishing ources of conventional energy. 

ummary of d i ions and actions in 
1bi ~ gard are given below: 

(i) Ma.n.a.ge~nt of oil demand: 

The fol~owing mea ures have becm take 
to curtail the growth of oil demand: 

(a) A£cele alio of railway' electrific 
tion gramme to reduce die el COI:-
sumption in railway traction. 

(b) Emphasi on long di tance tran-
port being caried by railway rather tha 
road tran port. 

(c) Oil 'or ga not being \l~ as pri-
mary fuel in n w utility power tatio • 

(d) Adopting rational pricing potic 
for petroleum products. 

(e) Development and marketing of 
high efficiency kero ene cooking stove to-

(f) 6qbeme fo~ \fepUl~g) i)1efficiel1t 
boilers in industry. 

(g) Ministry of Tran port arc taking-
nece Sary steps to increa muUi-axlea 
heavy tran port vehicles and for intro-
duction of turbo charger to improve fue l: 
efficiency, 

(ii) Promotion of energy conservation: 

Apart fro measures taken for conserv-
ing' oil as mentioned above, furthe~ mea-

ure to ac"nieve higher energy efficiency 
are as follows: 

(a) Whether combined generation of 
electricity and process heat is possiblep-
thi is being encouraged. 

(b) In several Start:es ction ha -been-
Sltarted £Or i~ovjng the efficiency of 

pump t u for irrigation. 

(c) Improved de ign of domestic woo 
burning toy have be evolv do 

(d) Attention i beillg paid to mea-
sure for bringiqg down the proportio 
of energy ' con umed in produotioo . and 
di tiibution of electricity. 

(e) -Action has been ta en for e tab--
Ii hing Regional Load Despatch Centres .. 
strengthening 0 the Regional Grids: and~ 
execution of high voltage transmissioIr 
lin for linked region in order to en-
ure optimal utili ation of electrici 

gen rated. 




